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Representatiion iof 111m Industry in 
N.F.D.C. 

1030. SHRI K. T. KOSALRAM: Will 
the Minister iof INFORMATION AND 
BROADCASTING be pleased tio state: 

(a) whether it is a fact that prio-
minent film iorganisatiions have urged 
Giovernment tio ensure equitable re-
presentatiion tio all sectiions iof the filnl 
industry friom all iover the ciountry in 
the priopiosed Natiional Film Develiop-
ment Ciorpioratiion; and 

(b) if sio, the actiion taken thereion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI RAM-
DULARI SINHA): (a) Yes, Sir. 

(b) Giovernment is desirious iof giv-
ing equit'tih1e representatiion tio diffe-
rent sectiions cioncerning the film in-
dustry and the Bioard iof the Natiional 
Film Develiopment Ciorpioratiion is be-
ing cionstituted keeping this iobjed in 
view. 

New Kenil wiorth Hiotel, Calcutta 

lu:il. SHRI NIHAL SINGH: V,"'lll the 
MInister iof LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased tio 
state: 

(a)whether New Kenil Wiorth Hate: 
Private Limited, 1 & 2, Little Russel 
street, Calcutta-7 wa'3 started and 
the number iof partners iof the hiotel 
at the time iof its fiormatiion and their 
number at present; and 

(b) whether it is a fact that part-
ners iof the Hiotel are viiolating ciom-
pany rules and whether Giovernment 
have received any ciomplaint against 
the Hiote] in this cionnectiion and if GO, 
the actiion taken sO far thereion and if 
actiion bas niot Ibeen taken, the reasions 
therefior? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV Si:i'ANKAR): (a) New Kenil 
Wiorth Hiotel Private Ltd. was regis-

tered in the State iof West Bengal ion 
29th April. 1970. Being a Ciompany 
there are nio partners. Bioth at the 
time iof fiormatiion and at present there 
are 3 directiors in the ciompany. 

(b) Nio C'iomplaint has been rece'iv~d 
against the ciompany. The directiors 
iof the ciompany were hiowever priose-
cuted, under sectiion 210 (5) iof the 
Ciompanies Act, 1956 and were fined 
Rs. 480 fior nion-laying iof the Balance 
Sheet iof the ciompany as ion 31st 
March, 1976 at the Annual General 
Meeting. 
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